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No. ECC-19/2017. 22nd November 2018.

Whereas, the HDFC General Insurance Company
Limited has deposited with this Court an amount of
" 8,90,766 (Eight lakh Ninety thousand Seven hundred and
Sixtysix only) towards compensation payable to the
dependents of the deceased C. M. Francis who met with
fatal accident in the course of work while he was working
as a driver in a Tipper Lorry bearing Registration No.
KA-12A-2591 on 14-2-2015. Whereas it is reported that (1)
Jaseentha Francis (Wife), (2) Dona Francis (Daughter), (3)
Irin Trisa (Daughter), Chekkathadathil (House), Madathil,
Iritty P. O., are his only dependents as defined under
Section 2 (1) (d) of the Employees’ Compensation Act,
1923 any other claiming to be such dependents should
within 15 days of the publication of this notice in the
Kerala Government Gazette prefer their claims in writing
before me and from the same. If no such claims are
received within the prescribed time the entire amount of
compensation will be disbursed to the persons mentioned
above and claim preferred thereafter will not to be
considered.
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No. C-1557/2018. 22nd November 2018.

Whereas, the Chief Project Manager, L & T Company
Limited has deposited with this Court an amount of

" 7,58,240 (Seven lakh Fifty Eight thousand Two hundred

and Forty only) towards compensation payable to the
dependent of the deceased Rajesh who met with fatal
accident in the course of work while he was working in
Kannur International Airport under L & T Company on
27-7-2018. Wheresas it is reported that Smt. Karthiyayani
(Mother), Velluva Veedu, Pariyaram, Kolari P. O., Mattannur
is his only dependent as defined under Section 2 (1) (d) of
the Employees’ Compensation Act, 1923 any other
claiming to be such dependent should within 15 days of
the publication of this notice in the Kerala Government
Gazette prefer their claims in writing before me and from
the same. If no such claims are received within the
prescribed time the entire amount of compensation will be
disbursed to the person mentioned above and claim
preferred thereafter will not to be considered.
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No. ECC-100/2017. 29th November 2018.

Whereas the Manager, Oriental Insurance Company
Limited has deposited with this Court an amount of
" 5,84,945 (Five lakh Eighty Four thousand Nine hundred
and Forty Five only) towards compensation payable to
the dependent of the deceased Balakrishna Naik who met
with fatal accident in the course of work while he was
working as driver in a Tempo bearing Registration
No. KL 13-M. 6641 on 20-2-2016. Whereas it is reported
that Smt. Jayalakshmi (wife), Kaliyamkad, Gange
Road, P. O. R. D. Nagar, Kasargode-671 124 is his only
dependents as defined under Section 2 (1) (d) of the
Employees Compensation Act, 1923 any other claiming to
be such dependents should within 15 days of the
publication of this notice in the Kerala Government
Gazette prefer their claims in writing before me and from
the same. If no such claims are received within the
prescribed time the entire amount of compensation will be
disbursed to the person mentioned above and claim
preferred thereafter will not to be considered.
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